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qEF TREEH i ST A

% feeett, 11 |74, 2026

FT.3M. 1279(37).— Fest T FLHIL, TET T ATATT 1956 (1956 T 48) (5 T o 7ot I<h
srferfe=r FgT AT 8) T 4T 3F AT IT-GTT (1) FET Y& ATRAT F TINT Fd g, Tg THTITT gT S 6 THT]
& Fter T F AR fSror & NH544E = &+t 103.200 (Cﬁﬁw‘lﬁ 103.200) & Y 116.700 ({Efﬁﬂ-ﬁ 118.470)
(Tdt/aTad ST & T @) & [t (AT diesy aigd 2-A9/4-A7 FT a9 A1), AT, T i
ST o AT TATSIA 6 (o107 qg G TATNT ¢ Foreent sferg v S sraET # &3 37 8, Ut ¥ 7 oSt Fed &
SO ST T HATTOT FLAT & |

Fre oft =fh, ST 3<% 40 § Raag g, I Aterfaas & g 337 &1 I7-4m27 (1) F i qate s & forg
UHT S % ITANT 92 1T § TH ATSEHAT & TR T A & T (&7 % fae st Araf<y Tohe FT qT |

Ut wos s geAw STy, sratq e iy srfemrger srfaerrdy, st g Temnt Stee,
T AT Torfed &9 § J&qa i STuIAt 3T S 6 e ATty ohu SATur sfiv Ferd arfarawrey, srafar &
TR &7 § A7 Rt farfes Teew 3T 7 ST 7 STaEe <717 SiY UE s i<y 7 Gars % TETq a°7 UHT 37 S+
A o THETA, (< TS 2f, o8 Teqm Ty sraeds aHst, saer g0 AT av AT Hl ATATT HT THT AT AT
T AT |

I AT Te=w T g1 3T FT IT-eTT (2) F el Teqw Frrerrr<r g oar wam #rE ot sraer sifaw g |
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TH SATSEAAT % AT AT ATAT JIH F @I T A AT TAH TIIAFET & 36 FIATAT | 394 8 37T
I Raas =it gy et o ST asar 2

AL

FATeaw 157 % QALY ol & NH544E % T+t 103.200 (73 3T 103.200) 7 f+T 116.700 (73 T 118.470)
(TS HET 7 T @) & o1 oS it ST aTelt §3adT Ted AT ST Aigd o it |terd f&aw |

T[S HT ATH: FATER IEEEARICHGUE T

EALEY I H&AT S T TR || i i T CLEIER ] S FT BT

Hear (GIRIRESIEY (EFRT)

1 2 3 4 5 6

AT HT A A
UEEIKIEHC S
1 45 AT STH/ET 0.010117 (3947 ) 0.010117
2 494 AT STI/ETT 0.2276325 (3947 ) 0.227632
3 500 EEL T 0.0075877 (3%4% ) 0.0075877
4 530 IEEL STIATER 0.0025292 (Z#47 ) 0.0025292
UEEIEICHCIE
5 102/1 EEL ECA 0.0025292 (F#47 ) 0.0025292
6 103 EEL ECA 0.0025292 (F#47 ) 0.0025292
7 128 IEEL ULER 0.0025292 (3#47 ) 0.0025292
8 129/2 IEEL ELA 0.0025292 (Z#47 ) 0.0025292
9 130 EEL =TT 0.0025292 (F#47 ) 0.0025292
10 131/1 EEL =TT 0.0050585 (F#47 ) 0.0050585
1 133 AT ::;'T/W/ 0.040468 (3757 ) 0.040468
12 218 IEEL T 0.030351 (3%47 ) 0.030351
13 369 st ElRI 0.0050585 (gFa7 ) 0.0050585
14 370 BEL =TT 0.0025292 (F#47 ) 0.0025292
15 373 IGEll iR 0.457587 (g%4Y) 0.457587
16 374 IGEl iR 1 (ZFAT) 1
17 491 IGEl iR 0.010117 (¥ 0.010117
18 492 IGEll iR 0.0075877 (%47 ) 0.0075877
19 493 IGEL T 0.0126462 (3%a7 ) 0.0126462
20 5 IEEL UER 0.0025292 (F#47 ) 0.0025292




[T &% 3(ii)]

HILT T TSIA . AHTYTL

21 6 Sl 0.4097385 (z%47) 0.409739
22 66 LIS 0.0025292 (z%77) 0.0025292
23 67 LIS 0.0050585 (FF7 ) 0.0050585
24 7 T 0.0025292 (%47 ) 0.0025292
25 70 ML 0.0025292 (z#47) 0.0025292
26 71 LIS 0.0025292 (z%7) 0.0025292
27 97 LIS 0.0126462 (2%7) 0.0126462
28 99 ML 0.0050585 (z#47 ) 0.0050585
T T ATH: Foghle
29 193 STIATTEA 0.0961115 (F%4% ) 0.0961115
30 195 Sl 0.0075877 (2%7) 0.0075877
T T AT A
31 67 EBLETER] 0.0025292 (2% ) 0.0025292
TS T AT HITATHL
32 21/1 [EEcEERUERI 0.0111 (BFa¥) 0.0111
33 31/12 IEECERRUERl 0.011 (FFTX) 0.011
34 33/14 s ufam 0.0149 (FFaX) 0.0149
35 34/15/1 [EEcEERUERI 0.0111 (FF¥) 0.0111
36 35/15/2 [EEcEERUERI 0.0111 (FF¥) 0.0111
37 42/25 IEECERRUELl 0.0167 (%47 0.0167
38 46/29/1 IEECEERUEC T 0.0178 (%4 0.0178
39 64 Sl 0.010117 (F4T) 0.010117
40 77/50 [EECEERUERI 0.0056 (FFI¥ ) 0.0056
T T ATH: oG oo TH. e,
41 16 =TT 0.0278217 (2%4% ) 0.0278217
42 17/5 UER 0.020234 (2%47 ) 0.020234
43 24/1 =TT 0.0025292 (FF47 ) 0.0025292
44 271 ELA 0.1593427 (%Y 0.159343
45 27/2 EECS 0.0935822 (%Y ) 0.0935822
46 27/3 EEA 0.091053 (#47 ) 0.091053
Total 2.8872717
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[®T. 7. RW/BNG/KNT/NH-544E/Km.103.20 to Km.118.70/2020/3A]
g AHHET, ATaF

MINISTRY OF ROAD TRANSPORT AND HIGHWAYS
NOTIFICATION

New Delhi, the 11th March, 2026
S.0. 1279(E).—In exercise of powers conferred by sub-section (1) of section 3A of the National Highways
Act, 1956 (48 of 1956) (hereinafter referred to as the said Act), the Central Government, after being satisfied that for
the public purpose, the land, the brief description of which is given in the Schedule below, is required for building
(widening/two lane with paved shoulder/four laning etc.,), maintenance, management and operation of NH544E in the
stretch of land from Km 103.200 (Ex. Km 103.200) to Km 116.700 (Ex. Km 118.470) of (AP/KNT Border to Sira
section) in the district of TUMKUR in the state of KARNATAKA, hereby declares its intention to acquire such land.

Any person interested in the said land may, within twenty-one days from the date of publication of this
notification in the Official Gazette, object to the use of such land for the aforesaid purpose under sub-section(1) of

section 3C of the said Act.

Every such objection shall be made to the Competent Authority, namely, Special Land Acquisition Officer,
National Highway Authority of India, Tumkur in writing and shall set out the grounds thereof and the Competent
Authority shall give the objector an opportunity of being heard, either in person or by a legal practitioner, and may, after
hearing all such objections and after making such further enquiry, if any, as the Competent Authority thinks necessary,

by order, either allow or disallow the objections.
Any order made by the Competent Authority under sub-section (2) of section 3C of the said Act shall be final.

The land plans and other details of the land to be acquired under their notification are available and can be

inspected by the interested person at the aforesaid office of the Competent Authority.

SCHEDULE
Brief Description of the land to be acquired with or without structures falling within the stretch of land from
Km. 103.200 (Ex. Km. 103.200) to Km. ' 116.700 (Ex. Km 118.470) of (AP/KNT Border to Sira section) of
NH 544E in the state of KARNATAKA.

State: KARNATAKA District: TUMKUR

SI. No. (|Survey/Plot Number|| Type of Land Nature of Area Area

Land (in Local Unit) (in Hectares)
1 2 3 4 5 6

Taluk: Sira

Village: Madalur

1 45 Common Dry/Kharab 0.010117 (Hectare ) 0.010117
2 494 Common Dry/Kharab 0.2276325 (Hectare ) 0.227632
3 500 Private Dry 0.0075877 (Hectare ) 0.0075877
4 530 Private Dry/Garden 0.0025292 (Hectare ) 0.0025292

Village: Kotta




[T &% 3(ii)]

HILT T TSIA . AHTYTL

5 102/1 Private Wet 0.0025292 (Hectare ) 0.0025292
6 103 Private Wet 0.0025292 (Hectare ) 0.0025292
7 128 Private Garden 0.0025292 (Hectare ) 0.0025292
8 129/2 Private Wet 0.0025292 (Hectare ) 0.0025292
9 130 Private Dry 0.0025292 (Hectare ) 0.0025292
10 1311 Private Dry 0.0050585 (Hectare ) 0.0050585
11 133 Common gﬁzzta/ iyl 0.040468 (Hectare ) 0.040468
12 218 Private Dry 0.030351 (Hectare ) 0.030351
13 369 Private Dry 0.0050585 (Hectare ) 0.0050585
14 370 Private Dry 0.0025292 (Hectare ) 0.0025292
15 373 Private Dry 0.457587 (Hectare ) 0.457587
16 374 Private Dry 1 (Hectare ) 1
17 491 Private Dry 0.010117 (Hectare ) 0.010117
18 492 Private Dry 0.0075877 (Hectare ) 0.0075877
19 493 Private Dry 0.0126462 (Hectare ) 0.0126462
20 5 Private Garden 0.0025292 (Hectare ) 0.0025292
21 6 Private Dry 0.4097385 (Hectare ) 0.409739
22 66 Private Garden 0.0025292 (Hectare ) 0.0025292
23 67 Private Garden 0.0050585 (Hectare ) 0.0050585
24 7 Private Dry 0.0025292 (Hectare ) 0.0025292
25 70 Private Garden 0.0025292 (Hectare ) 0.0025292
26 71 Private Garden 0.0025292 (Hectare ) 0.0025292
27 97 Private Garden 0.0126462 (Hectare ) 0.0126462
28 99 Private Garden 0.0050585 (Hectare ) 0.0050585
Village: Kallukote

29 193 Private Dry/Garden 0.0961115 (Hectare ) 0.0961115
30 195 Private Dry 0.0075877 (Hectare ) 0.0075877
Village: Vojukunte

31 67 Private NAK/Dry 0.0025292 (Hectare ) 0.0025292
Village: Koratakere

32 21/1 Private BuiltUp area 0.0111 (Hectare ) 0.0111
33 31/12 Government BuiltUp area 0.011 (Hectare ) 0.011
34 33/14 Private BuiltUp area 0.0149 (Hectare ) 0.0149
35 34/15/1 Private BuiltUp area 0.0111 (Hectare ) 0.0111
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36 35/15/2 Private BuiltUp area 0.0111 (Hectare ) 0.0111
37 42/25 Private BuiltUp area 0.0167 (Hectare ) 0.0167
38 46/29/1 Private BuiltUp area 0.0178 (Hectare ) 0.0178
39 64 Private Dry 0.010117 (Hectare ) 0.010117
40 77/50 Private BuiltUp area 0.0056 (Hectare ) 0.0056
Village: Gollahalli S. 1.
41 16 Private Dry 0.0278217 (Hectare ) 0.0278217
42 17/5 Private Garden 0.020234 (Hectare ) 0.020234
43 24/1 Private Dry 0.0025292 (Hectare ) 0.0025292
44 27/1 Private Wet 0.1593427 (Hectare ) 0.159343
45 27/2 Private Wet 0.0935822 (Hectare ) 0.0935822
46 27/3 Private Wet 0.091053 (Hectare ) 0.091053
Total 2.8872717

[F. No. RW/BNG/KNT/NH-544E/Km.103.20 to Km.118.70/2020/3A]
SHAIKH AMINKHAN, Director
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